
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 496/2016
(Earlier O.A. No. 253/2015)

Tribunal on its own motion
... Applicant

Versus
Govt. of NCT of Delhi & Ors.

... Respondents

INTERIM STATUS REPORT REGARDING PREPARATION AND
IMPLEMENTATION OF DISTRICT ENVIRONMENT PLANS

Most respectfully showeth:

1. Vide  order  dated  22.01.2021,  Hon’ble  NGT,  while  disposing  of  Original

Application No. 496/2016 (Earlier O.A. No. 253/2015) was pleased to direct

the undersigned to function for some more time i.e. till 15.04.2021 with a view

to oversee preparation/review/updation of District Environment Management

Plans, in pursuance of the orders dated 15.07.2019 in O.A 710/2017, Shailesh

Singh v. Sheela Hospital & Trauma Centre, Shahjahanpur & Ors read with

order dated 19.03.2020 in O.A. 360/2018, Shreenath Nath v. Union of India &

Ors and to file a status report on the subject as on 31.03.2021 in O.A. No.

360/2018 by e-mail.  Department of  Environment  of  Delhi  Government and

DPCC were asked to co-ordinate and support the undersigned.

2. Thereafter, Director (Environment), Department of Environment, GNCTD and

Sh. N.K. Joshi, Sr. Environment Engineer, DPCC were nominated to assist the

undersigned  for  and  on  behalf  of  the  Environment  Department  and  Delhi

Pollution Control Committee respectively vide letter dated 12.02.2021.
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3. 1st physical meeting of Monitoring Committee was convened on 16.02.2021

and was attended by Ms. Nigam Aggarwal, Director (Environment), Mr. N.K.

Joshi,  Sr.  Environment  Engineer,  DPCC,  Mr.  D.K.  Shrivastava,  AEE.  Ms.

Nigam  Aggarwal,  who  was  involved  in  the  project  since  long  gave  brief

background  of  the  project.  It  was  informed  that  earlier  a  meeeting  was

convened by Chief Secretary, GNCTD on 03.12.2019 in which all DMs were

directed to coordinate with all  Urban Local  Bodies,  Delhi  Jal  Board,  Delhi

Pollution Control Committee and collect data related to seven thematic areas

(as per the framework) available at district level at their respective districts and

divide the task as per day activities to collate the data at the District Leval,

responsibilities  specified  according  to  rules  be  incorporated  in  the  District

Plan. It was further directed that Committes for preparation of District Plans be

constituted by DMs by involving different stakeholders/departments/agencies.

4. On being specifically enquired about the progress pursuant to the directions,

Ms.  Nigam Aggarwal  informed that  no much progress has taken place and

directions contained in the minutes of meeting dated 03.12.2019 have not been

implemented.  She  also  produced  order  dated  27.11.2019  issued  by  Special

Secretary  (Environment).  When  enquired  if  the  District-wise  Committees

mentioned  in  the  order  dated  27.11.2019  were  functional,  she  answered  in

negative. 

5. Dr. N. K. Joshi informed that CPCB had prepared a template to be followed for

preparation  of  District  Environment  Plans  (DEPs).  South-West  District  has

been selected as a Model District for the purpose of preparation of DEP. The

data  of  South-West  District  collected  from  Urban  Local  Bodies  has  been

compiled with and sent to CPCB on 08.02.2021. However, no response has

been received from CPCB so far. 
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6. After discussion with Ms. Nigam Aggarwal and Dr. N.K. Joshi, it transpired

that  no  much  progress  has  been  made  in  implementation  of  the  directions

contained  in  the  order  dated  27.11.2019  and  minutes  of  meeting  dated

03.12.2019. It was decided that the next meeting be convened on 24.02.2021

where at first instance, DM (South-West) and DM (New Delhi) be requested to

participate with the status report  regarding implementation of  the directions

pertaining the DEPs in their districts. Status report was also called from all

other District Magistrates regarding the implementation of the DEPs in their

districts. Mr. Arif from CPCB was requested to join the meeting. Ms. Nigam

Aggarwal informed that some officers in the meeting with Chief Secretary on

03.12.2019 had raised the issues that the CPCB template on DEPs pertained to

different States all over the country and Delhi being a City-State, Urban Local

Bodies would not be able to provide district-wise data on Waste Management

separtely for each district, since district boundries did not align with those of

the  ULBs.  There  were  other  issues  including  water  quality  and  domestic

sewage, industrial waste water etc. on which separate district-wise data may

not be possible to compile in case of  Delhi.  It  was decided by Monitoring

Committeee that this aspect will be deliberated after status reports are received

from all the DMs; possibility shall be explored if two or more districts can be

joined/clubbed  for  the  purpose  of  preparation  of  DEPs.  All  the  DMs were

requested to expedite the submission of the status reports with the Monitoring

Committee. They were impressed to expedite the preparation of DEPs in their

respect districts in terms of the directions of the Hon’ble NGT. 

7. 2nd physical meeting of the Monitoring Committee was held on 25.02.2021. Dr.

Monika Priyadarshini, DM (New Delhi), Dr. Naveen Aggarwal, DM (South-

West),  Dr.  B.M.S.  Reddy,  SEE,  DPCC, Ms.  Ajeeta  Aggarwal,  SEE,  Mr.  B.

Vinod Babu,  CPCB,  Ms.  Youthika,  CPCB participated in  the said  meeting.

During deliberations, it transpired that no progress has been made regarding
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implemention  of  the  directions  of  the  Hon’ble  NGT  so  far.  CPCB  data

templates for preparation of Model District Environment Plans covering seven

thematic areas was shared with them. They were also apprised of the meeting

taken by Chief Secretary on 03.12.2019 and order dated 27.11.2019 issued by

Special Secretary (Environment). They were fair enough to inform that nothing

has been done in their districts on Committee formation so far. 

8. Director (Environment) apprised that CPCB data template is a tool to assess

the gaps, while District Environment Plan is to be designed in a manner to

address  the  gaps  starting  at  the  micro  level  involving  the  concerned

implementing agencies in each district. DM (South-West) informed that data

was collected  for  the  Najafgarh  Zone in  coordination  with  Dr.  N.K.  Joshi,

DPCC but no further steps were taken to prepare or implement the DEP in

South-West District. A common concern of both the DMs was that the area of

jurisdiction may prove hindrance to the data collection as district boundries did

not  align  with  those  of  the  ULBs  and  other  stakeholder  agencies.  It  was

decided that for data collection, since portions of the areas/zones in each of the

districts  fall  in  same  ULB/stakeholder  agency,  they  may  work  in  mutual

coordination to collect the data on priority basis and to submit a status report to

the Monitoring Committee within two weeks.  They were also impressed to

constitute  District-wise  Committees  in  terms  of  order  dated  27..11.2019.

Concerned DPCC officers were directed to provide the DMs requisite data in

respect of various thematic areas such as Noise Pollution, Ambient air quality,

Bio-medical waste, industrial pollution etc. DPCC officers agreed to provide

all  support  and  assistance  to  the  DMs  for  the  said  task.  DMs  were  also

requested  to  call  meetings  with  stakeholder  agencies  on  an  early  basis

involving DPCC concerned area incharge of their respective disrict.

9. Dr. B. Vinod Babu, Addl. Director,  CPCB informed that Model DEPs have

been  prepared  in  many  States  which  shall  be  placed  in  public  domain  for
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reference and may be helpful for making gap analysis and subsequently, the

DEPs. CPCB data templates are inherently designed to assess the gaps.  He

informed that effectively design DEPs shall  serve a strong basis for a good

State  Environment  Plan  and  thereby  a  National  Level  Plan.  Regarding

preparation  of  Model  DEP in  South-West  District,  he  informed that  a  few

meetings have been conducted and ensured the same to be in place shortly. He

further  assured  full  support  from  CPCB  in  achieving  compliance  of  the

Hon’ble NGT directions. Dr. B. Vinod further informed that the response to the

letter received from DPCC shall be given shortly. 

10. 3rd physical meeting of the Monitoring Committee was held on 02.03.2021. Mr.

A.K. Mishra, DM (East), Ms. Geetika Sharma, DM (North-East), Sh. Sanjeev

Kumar,  DM  (Shahdara),  Sh.  Rajendra  Prasad,  CE/EDMC,  Sh.  Shubham

Ghosh,  ADM  (NE),  Mr.  Tanvir  Ahmed,  ADM  (Shahdara),  Mr.  Devender

Sharma,  SDM participated.  The  matter  regarding  preparation  of  DEPs  was

taken up with the DMs in their respective districts. Various court directions,

CPCB data templates were shared with them. Reference was also made to the

meeting  taken  by  Chief  Secretary  in  December,  2019  and  the  order  dated

27.11.2019 issued by the Special Secretary (Environment). The DMs informed

that  nothing  has  been  done  in  their  districts  regarding  formation  of  the

Committees envisaged in the order dated 27.11.2019. They reasoned that due

to Covid-19 pandemic for the last  around 11 months and presently, Corona

vaccination drive, they were busy and could not spare sufficient time to prepare

or implement the DEPs. The DMs were requested to constitute Committees

immediately in terms of order dated 27.11.2019. They were also impressed to

work in coordination with each other to collect the data on priority basis and

submit  status  reports  within  two  weeks.  Concerned  DPCC  officers  were

requested  to  provide the DMs requisite  data  in  respect  of  various thematic

areas and they agreed to support and assist. DMs were also impressed to call
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meetings  with  stakeholder  agencies  on  an  early  basis  and  join  concerned

incharge of DPCC in the respective district to work out the modalities.  Mr.

Sahni was requested to share copies of the previous minutes of meeting of the

Monitoring Committee,  the minutes of  meeting dated 03.12.2019 under the

Chairmanship of Chief Secretary and Office Order dated 27.11.2019 with all

District Magistrates for reference.

11. The  4th physical  meeting  of  the  Monitoring  Committee  was  conved  on

08.03.2021.  Ms.  Cheshta  Yadav,  DM (North-West),  Ms.  Neha  Bansal,  DM

(West), Sh. Pravir Jain, SDM (HQ) (West), Dr. Anwar Ali Khan, SEE, DPCC,

Mr.  V.  K.  Jain,  EE,  DPCC  participated  in  the  meeting.  DM  (North)  had

requested to re-schedule the meeting due to official pre-occupation. The DMs

present  in  the  meetings  were  apprised  of  the  directions  given  by  Chief

Secretary  in  the  meeting  dated  03.12.2019  and  the  office  order  dated

27.11.2019 issued by the then Special Secretary (Environment) for forming of

the  thematic  area  wise  Committees  at  the  district  level.  DM  (North-west)

informed that a meeting was held a month before for implementation of the

DEP. ADM (HQ) has been designated as the Nodel Officer. She conceded that

nothing has been materialized so far. DM (West) informed that some data has

been collected and prepared. The matter will be taken up further with DCs of

DMC.  It  was  impressed  that  the  DMs  should  constitute  Committees

immediately in compliance of the order dated 27.11.2019. DM (North-west)

informed  that  the  Committee  would  be  formed  within  a  week.  Common

concern of the DMs was again the same that the area of jurisdiction may prove

hindrance to the data collection as the district boundries did not  align with

those  of  ULBs  or  other  stakeholder  agencies.  It  was  explained  that  in  the

North-West district under DM (North West), Narela Zone of North DMC is

10%, Keshavpuram is 100% and Rohini Zone is about 80%. The DMs were

informed that this concern has been noted in the previous meetings. They were
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impressed to work in mutual coordination to collect the data and submit status

report by 15.03.2021. Concerned DPCC officers assured to provide all support

and assistance to the DMs in respect of  providing requisite data of  various

thematic areas available with them. DMs were requested to call meetings with

stakeholders on early basis.

12. 5th physical meeting of the Monitoring Committee was held on 12.03.2021.

Ms.  Aakriti,  DM  (Central),  Ms.  Isha  Khosla,  DM  (North),  Ms.  Priyanka

Kumari, ADM (South), Ms. Ajita Dayal Aggarwal and Mr. Satinder Kumar,

SEE (DPCC), Mr. Vinod Kumar Yadav, SDM (South-East), Surinder Singh,

EE, DPCC attended the meeting. ADM, South informed that due to transfer of

staff, no progress has been made regarding preparation of DEP. SDM, South-

East  informed  that  nothing  has  been  materialized  so  far.  DM  (Central)

disclosed that she was recently posted and would constitute the Committees

today itself. DM (North) informed that due to posting of the entire staff at IGI,

Terminal  –  3,  till  21st March,  2021,  no  progress  has  been  made  in  the

implementation of the DEP.

13.It  was  impressed upon the DMs to constitute  the Committees  immediately.

They were  requested  to  work in  coordination  with  each other  and to  have

regular meetings with the stakeholders. Their concern regarding hindrance to

the data collection due to non-alignment of district boundaries with those of

ULBs was taken note of. Concerned DPCC officers were requested to provide

all the data in respect of various thematic areas to the DMs. The DMs were

requested to submit their status reports within two weeks.

14.After having interaction with all the DMs of the districts, it revealed that no

progress whatsoever has been made regarding preparation and implementation

of the DEPs in any district.  After  the meeting taken by Chief Secretary on

03.12.2019, no further steps were taken seemingly due to Covid-19 pandemic.
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The DMs now have assured that they would constitute Committees in terms of

the order dated 27.11.2019 and would submit status report at the earliest to

show progress in the preparation of DEPs in their respective areas.

15. Vide  letter  dated  18.03.2021  from  Shubhankar  Ghosh,  ADM  (North-East),

Interim Progress Report with respect to DEP of District North-East has been

received. The report indicates that a coordination meeting with SDMs was held

on 03.03.2021 wherein the SDMs were explained the importance of the task at

hand  and  the  timelines  thereof.  Three  Sub-Division  level  Multi  Agency

Committees were also created under the Chairmanship of the respective SDM

to coordinate the activities relating to collection and collation of information

and data. The SDMs were directed to hold their respective Sub-Division Level

coordination meeting by 10th March,  2021 and submit  Action Taken Report

thereof. After having meeting on 10th March, 2021, the SDMs informed that

they have started the process of collection of data. It was further informed that

a further review meeting was held on 11th March, 2021 with the SDMs wherein

it  was  exhorted that  the work of  data  collection  may be completed by the

SDMs at earliest as per the timelines given by the Hon’ble NGT. The report

indicated  that  the  process  of  collection  of  data  from  various  sources  was

currently going on. The Interim Progress Report with the minutes of meeting

are annexed as Annexure A (colly).

16. Sh.  Ajit  Singh  Thakur,  SDM  -1  (HQ)  (North)  submitted  report  dated

26.03.2021 regarding Action Taken Report in compliance of the directions of

Hon’ble NGT. It indicates that District North has constituted Committees on

seven thematic areas.  In the meeting held on 23.03.2021, concerned person

from  DPCC  submitted  the  ATR.  The  officer  also  attached  the  minutes  of

meeting dated 23.03.2021 wherein it  was decided that  all  SDMs shall  hold

meeting  with  all  concerned  departments  involved  in  the  seven  thematic

Committees for their Sub-Divisions and receive ATRs before 30th March, 2021.
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DM (North) emphasized on the enforcement of water collection measures and

gave directions for segregation of waste at the source only. DM (North) further

directed SE (DJB) to share the list of unauthorized sites with ACP (Traffic).

ACP (Traffic) was directed for identifying the traffic spots where there was

regular traffic congestion and come with an effective strategy for decongestion.

Officers  from Food  & Supply  Department  and  Consumer  Affairs  to  check

adulteration relating matters; officers of Department of Weight & Measures for

fire cracker regulation; officers from DLSA (North) for Noise Pollution related

matter and officers from Forest Department for tree plantation were requested

to be invited in the next meeting. DM (North) further sought clarification from

DPCC whether it gave permission for sand mining or not. Special teams were

directed to be constituted at each Sub-Division consisting of members from

traffic police. SHO concerned and one staff from SDM office for tracking of

vehicles transporting seepage and dumping it at the unauthorized sites in the

North  District  was  constituted.  The  minutes  of  meeting  are  collectively

annexed as Annexure B (colly). 

17. Sh. Ashish Kumar, SDM (HQ) (North-West) submitted the detailed list dated

23.03.2021 showing constitution of Committees for District Environment Plan

in terms of the order dated 27.11.2019. As per this report, to cover the seven

thematic areas i.e. Waste Management Plan, Water Quality Management Plan,

Domestic Sewage Management Plan, Industrial Wastewater Management Plan,

Air Quality Management Plan, Mining Activity Management Plan and Noise

Pollution  Management  Plan  have  been  constituted.  The  list  is  annexed  as

Annexure C (colly).

18.Status  Report  dated  27.03.2021  has  been  received  from Mr.  Vinod  Kumar

Yadav, SDM (Defense Colony), District South-East. It has been informed that

in terms of the 5th meeting of the Monitoring Committee held on 12.03.2021,

Committees for  preparation of  District  Environment Plan of  District  South-
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East have been formed. For review and updation of DEP of District South-East,

a meeting was conducted with all members of the Committees on 18 th March,

2021. All the concerned departments were requested to provide the requisite

information for prepartion of DEP within two days time period. In response to

that, the requisite information has been provided by DPCC, NDMC, SDMC

(Central Zone), CDMO (SE), DSIIDC, Delhi  Police and I&FC Department.

This information has been incorporated in the draft District Environment Plan.

Further details from Delhi Jal Board (SE), DDA (South Zone), Delhi Traffic

Police (SE) are still awaited. Request was made to the Monitoring Committee

to grant some more time for incorporating the awaited information from the

remaining departments. An Interim District Environment Plan of Disrict South-

East was attached for easy reference. The status report and the draft District

Environment Plan, District South-East is annexed as Annexure D (colly).

19.Status  Reports  regarding preparation  of  the  District  Environment  Plans  are

awaited from the other districts. 

Summary

20.When the Monitoring Committee convened its first meeting on 16.02.2021, it

transpired that despite specific directions by the Hon’ble NGT, no progress

whatsoever  has  been  made  in  any  district  regarding  preparation  and

implementation  of  the  District  Environment  Plans.  Though,  a  meeting  was

chaired  on  03.12.2019  by  the  Chief  Secretary  of  GNCTD  regarding  the

prepartion of the District Environment Plans and various directions were given

to the officers present therein, no concrete steps were taken. Despite specific

directions  in  the  order  dated  27.11.2019  issued  by  Special  Secretary,

(Environment),  the  concerned  DMs  did  not  constitute  Committees.  Only

South-East District constituted seven District Committees for preparing DEP.

The  said  Committees  were  to  work  under  the  overall  supervision  of  DM
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(South-East)/Chairperson. Directions were given that the District Committees

would prepare their respective plans as per the Model District Environment

Plan  provided  by  CPCB.  Seemingly,  the  Committees  so  formed  did  not

perform the tasks so assigned and remained non-functional. The DMs fairly

admitted  that  no  progress  in  any  district  has  been  made  so  far  regarding

preparation and implementation of the DEPs. 

21.All the DMs informed that the requisite plans could not be made or executed

due to Covid-19 pandemic for the last around one year. Since they were busy

in combating Covid-19 and presently for vaccination drive, the requisite steps

were not taken. It  was further informed that most of the DMs had recently

taken over the charge and were not aware about the directions of the Hon’ble

NGT.  Common  concern  of  the  DMs  was  that  collection  of  data  was  a

hindrance due to non alignment of boundaries of the ULBs with those of the

districts. 

22.All the DMs in the meetings held so far have assured that they would initiate

effective steps earnestly at the earliest in their respective districts to implement

the DEPs. They assured to constitute the Committees for preparation of the

DEPs  in  their  districts  to  collect  the  requisite  information  from  various

stakeholders and agencies. Within a short span of the directions given by the

Monitoring Committee, some steps have been initiated by them. District South-

East  has  even  prepared  an  Interim  District  Environment  Plan.  Similarly,

District  North-East  has  also  furnished  Interim  Progress  Report  dated

18.03.2021. District North has also taken effective steps and has filed Action

Taken Report dated 26.03.2021.

23.The DMs have, however, sought more time to prepare and implement the DEP

in their district as lot of vital information/data on seven thematic subjects is

required to be collected and collated from various stakeholders/agencies. 
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24.The Monitoring Committee has directed DPCC to provide all  the necessary

data in respect of various thematic areas such as noise pollution, ambient air

quality, bio-medical waste, industrial pollution etc. in their  possession. They

have assured to assist the concerned DM to provide all support and assistance

for this task. The DMs have been requested to coordinate with the concerned

officer in-charge of the District from DPCC to obtain the requisite data. 

25.To meet the concern of the DMs regarding non alignment of the boundaries of

ULBs  with  that  of  the  District  Boundaries,  they  have  been  impressed  to

coordinate  with  their  counterpart  in  the  other  district.  The  DM  having

jurisdiction over larger area in his/her district can collect the entire data and

share it with the DM of the other district having less area. They were informed

that  possibility  will  be explored to  club/join more  than one district  for  the

purporse  of  preparation  and  implementation  of  DEP,  if  so  required,  and

necessary permission will be sought from the Hon’ble NGT for that purpose. 

26.South-West District has been selected as a Model District for the purpose of

preparation  of  DEP.  The  data  of  South-West  District  collected  from Urbal

Local Bodies has been compiled and sent to CPCB on 08.02.2021. CPCB is yet

to respond to it. Request has been made to CPCB to furnish their response at

the earliest.  DMs of the other  district  have been impressed to prepare their

DEPs on the basis of CPCB template. 

27.The Monitoring Committee is satisfied with the progress so far made by the

DMs in their respective districts regarding prepartion and implementation of

DEPs. However, they need more time to collect and collate the extensive data

from various stakeholders/agencies as nothing material was done for the last

more than one year. Several positive steps have been taken now after they were

requested  to  prepare  and  implement  the  DEPs  in  letter  and  spirit  by  the

Monitoring Committee.  However,  it  is  just  the beginning and a lot more is
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required to be done. The Monitoring Committee assured them of all support in

achieving the target and timelines.

Submitted please.

Dated: 31st March, 2021

Justice (Retd.) S. P. Garg
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